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FAREWELL TO RETIRING MEMBERS 

MR. CHAIRMAN: Hon. Members, today we bid farewell to some 
of our colleagues who are retiring on the 2nd April, 2000, after completion of 
their term. Some, doubtless, will be re-elected while others will make way for 
new Members. The process of democratic renewal, so unique to the Rajya 
Sabha, will continue.Those who are retiring will, certainly, be missed by the 
House. Parting from one's colleagues brings sadness, which is but natural. 
When the House meets again, some familiar faces will be missing. I have no 
doubt, they will be missed as much by adversaries as by allies. The House is 
a special place where familiarity breeds affection, not contempt. 

As a Presiding Officer of this House, I shall, certainly, miss you - the 

passion of your arguments, the liveliness of your speeches; your temper and 

your laughter, your annoyance and your courtesy. If the House didn't have its 

moods, it shall be quite a boring place. Consistency is the virtue of dull 

assemblies. 

The membership of the Rajya Sabha is an intimately personal and 

intensely political experience. The hon. Members, who retire today, were the 

veterans whose contributions enhanced the stature of this House and helped 

mould public policy to subserve larger causes. One of my enduring joys as 

Chairman was to watch adversaries bury their differences to uphold 

institutions. I have already considered it my duty to promote that 

understanding. I am glad, I never felt let-down in my labours. 

Many of these veterans retiring today, had mastered the art of debate 

and, even while taking digs at political opponents, remained civilized and 

decorous. I valued their help in maintaining the sanctity of the well of the 

House and, despite occasional aberrations, the inviolability of the Question 

Hour. I believe that civilized debate is the finest form of communication that 

removes misunderstandings, promotes understanding and enables common 

good to transcend political, ideological and personal barriers. I am quite sure, 

when you look back on your life, at some distant date; or when you will speak 

to your grandchildren about your journey through life, your term in this House 

will, if I may use a familiar Parliamentary terminology receive a "special 

mention". You shall feel proud of this chapter in your life's story. I know, 

those leaving this House on completion of their term will miss its special 

ambience, its unending excitement and will be marvelling, for a long time to 

come how, sitting in this precincts, they influenced the course of India's 

history.   I place on record my heartfelt appreciation of the valuable 
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contributions the retiring Members have made to the deliberations of the House, 

and the service they have rendered to Parliamentary democracy. Personally, I am 

grateful for the courtesy and consideration they have always shown me in 

conducting the business of the House. I wish them good health, happiness, success 

and long years of service to the nation. The House shall ever remember their 

association. 

THE LEADER OF THE OPPOSITION (DR. MANMOHAN 

SINGH): Mr. Chairman, Sir, I wish to associate myself with the noble 

sentiments that you had just now expressed on behalf of all the Members of this 

House. Ours is a democracy committed to the ideals of an open society, an open 

society trying to transform itself with in the framework of the rule of law. 

Parliament plays a very important role in facilitating that process of social and 

economic transformation. We live in a world where the only constant thing is 

change itself. But ours is an unique institution - Rajya Sabha - change with 

continuity. Every two years, some Members retire, some fresh blood is introduced 

and that adds to the vitality of our institution, as reflected in the changing moods of 

our country; and that is as it should be. So, we will miss the absence of our 

colleagues who will be retiring today. Some of them have been stalwarts of our 

political life, but political life does not begin or end with Parliament. Our 

political system needs their guidance so that, collectively, we can work together 

to attain the cherished goals enshrined in our Constitution, to get rid of the 

chronic poverty, ignorance and disease which still afflict millions and millions of 

our countrymen and countrywomen. So, those of our colleagues who will not be 

coming back, 1 do hope that, at a later stage, they would be able to come back. 

But even those who are not coming back, I think they have a very important role to 

play in ensuring that politics in our country remains a purposeful instrument of 

social and economic change. We will rejoice when you come back and those 

who will not be coming back, I wish to say bon voyage. We will miss your 

absence, but you have an important task still to perform in our country, in the 

social and economic life, in a different capacity. 

MR. CHAIRMAN: Shri E. Balanandan. He is not here. Dr. P. Alladi 

Rajkumar. He is also not here. Shri S. Viduthalai Virumbi. 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Chairman, Sir, I 

wish to associate myself, on behalf of the DMK party, in offering good wishes to 

the retiring Members.  Sir, the Leader of the Opposition just now 
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said that public life is not beginning or ending only with this august House. 

After having served for decades together in public life, our colleagues have 

entered here. Some of our elders paved the way for us to enter this august 

house. We also have to pave the way for the others to enter. But, at the same 

time, we have moved like a family. When some of our colleagues are retiring, 

we are genuinely feeling their departure. It is a natural feeling. Yet, it is 

unavoidable. We hope some of our friends come back again. Those, who do 

not, we hope, will come at least in the next elections. Even if they don't come 

back to this House, we hope they will be engaged in public service 

throughout their life. As Alfred had said, we are all working for one thing and, 

that is, welfare of the nation. Maybe, our strategies are different for achieving 

our aims and ambitions: We may be aggressive sometimes; there may be 

acrimony sometimes because whatever takes places in the august House is 

mainly based on our convictions; but, when we come out in the Lobby, one 

can find us standing shoulder to shoulder, which in a way symbolises that the 

unity and the integrity of our nation is strong and our National Flag is flying 

high. I hope we will continue to get the services of our colleagues who are 

retiring from this august House and I also hope they will have a better life in 

future and that they will guide the future generations. With these words, 1 offer 

my good wishes and conclude my remarks. 
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SHRI J. CHITHARANJAN (Kerala): I associate myself with the 

sentiments expressed by the hon. Chairman regarding our respected 

colleagues who are retiring from the House. Sir, I also take this opportunity to 

offer my good wishes to all of them. These colleagues have been with us for a 

few years. They have all participated in the debates as well as in the 

Legislative Business in their own distinctive ways. Each one of them have 

played a very effective role. Some of these colleagues may return to the 

House immediately, but, at the same time, some may not come back. In the 

case of those who may not come back to the House immediately, they will 

still continue in the political field, or, in some other fields, and render a great 

service to the people and the nation. I wish all of them great success in their 

future life. I also wish them good health. Thank you, Sir. 

SHRI R. MARGABANDU (Tamil Nadu) : Mr. Chairman, Sir, in 

associating myself with the sentiments expressed by you and other Members 

of the House, I, on behalf of the AIADMK Party, wish them a good future 

and prosperity. Sir, parting is always disappointing, but it will be for everyone 

of us. Today it may be for some of our brothers, but tomorrow it will be for 

us. Sir, nobody is here for ever. Today, some of our brothers are parting with 

us. They would ever be remembered by the whole nation for the valuable 

contributions they have made in moulding the nation. Whenever there was a 

crisis before the nation, all the Members, cutting across party lines, 

contributed, with their valuable suggestions, to solving the problems and 
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moulding the nation in such a way that our nation can be at par with the other 

nations. Their contributions have proved their eminence, and their eminence 

is made known to the whole country and to the world. 1 hope they would 

continue to give their valuable suggestions, even after retiring from the 

House. A politician is always a politician, whether he remains in this House 

or outside. The retiring Members would continue to render their valuable 

services to the nation. I, once again, wish them all a good future and 

prosperity. Thank you, Sir. 
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SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, I wish to 

thank all our retiring colleagues. All of them have contributed greatly to the 

smooth running of the House and towards enacting judicious laws with all 

their rich experience. We, the new entrants to this House, have been guided, 

very efficiently, by our seniors. I hope, their rich experience will contribute to 

the enrichment of the nation. Sir, I, on my behalf and, on behalf of the Telugu 

Desam Party, wish them success in their future national endeavours. 
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SHRI PRAFULL GORADIA (Gujarat) : Mr. Chairman, Sir, may I shift to 

some hard-headed economics, after we have heard so much emotional poetry? Hon. 

Shri Dipankar Mukherjee referred to the voluntary retirement scheme earlier this 

morning, while discussing a question. He said, 'V.R.S'. Sir, I feel that not only 

are we retiring; at least, in my case, I am also getting a good golden hand-shake, 

as defined by Shri Ansari Sahib, again this morning. Of course, I am going, 

according to the law because as my trade union friends know very well, under the 

Industrial Disputes Act, the principle is, "Last come First Go; Last in First Out." I 

think I have the honour of obeying that law. I came here only 23 months ago and, 

therefore, I consider myself about the youngest Member of this august House. I 

assure you that the compensation, the VRS, that I have received, is both 

economical as well as emotianally satisfying. As far as economics is concerned, 

not that I am one myself, but there must be many hard-headed economists here in 

this House who will appreciate that the essence of economics is minimum of input 

and maximum of output. 1 think, in my case, it applies very appropriately because I 

came here not knowing how to speak in public. I had very limited political 

experience. This august House has given me in these 23 months a glorious 

opportunity at least to be able to stand up and say a few words. Before I came 

here, as far as I remember, every time I tried to speak, my knees would tremble and 

my voice would not come out. If my voice today is not clear because of my bad, 

sore throat, it is not because my knees are shaking. Therefore, economically, I 

have done well. I have learnt speaking in a very short time. 

I value a great deal the affection, which I have received. Over the last 

three or four days, something like 40 persons individually from different sections of 

the House have told me how much they will miss me. I never expected such 

affection, and I value the affection a great deal. My childhood was not an 

excitingly happy one. Therefore, I lap up very hungrily whatever affection I 

receive. Individually people have reassured me of their affection. 

I think I owe a great deal of gratitude to you, Mr. Chairman, Sir, the 

Deputy Chairman, the Vice-Chairmen on the Panel and others as well as my 
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many, many friends who are Members of the House. Of the several times that 

I spoke, I cannot remember any occasion of a single speech having been 

disturbed. 1 think, if they had not shown such patience and such kindness, 

maybe, I would not have been getting out of this House having learnt the art 

of speaking properly. 

For this, 1 owe you all, ladies and gentlemen, a great deal of 

gratitude. I shall remember these 23 months. I will cherish them, in fact, and 

will remember them as a bunch of very sweet memories. I take leave of all of 

you, wishing you all very good luck, happiness and health in your future 

years. I do not know whether 1 will ever get an opportunity to come back to 

this House. If I do, I will wish you again. I think it is easier to come in than to 

go out. 

I also salute the institutition of Rajya Sabha, and I am sure that it 

will remain a very sacred temple of our democracy. 

With this, I take leave. Good-bye, everyone. 
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MR. CHAIRMAN: Hon'ble Members, it is already one o' clock. All 

of us have agreecf that we will continue with this. There are three, four 

Members who want to speak. The Leader of the House wants to speak, and 

after that, as has already been informed, the Prime Minister will make a 

statement on his recent visit to Mauritius. So, we will continue. 
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k�$ ���� 
M��ह40 � ह �  �2 �� � ?� �हO ह', �ह ����A�
� ���� �हO ह'0 ह� ���M�� �	� �� 
� �)K� ��>D�� �
 *�
�r�� 2�1
� ह'0 ह���� 2�� ��  ��@-�
� �� �� 5k��� ह�
� ह' 
�� %�1� ह� ��M�� �� 
A��� ��� �हO ह', ह� �
/� o����� �� 
A��� ��� �हO ह', �� 
ह���� 5��)  ह', _��� ह� �
1�� ��� �हO M�ह
� ह'0 �ह ��$ ����A�
� ���� �हO ह', 
����� ����A�
� � ��# ह�0 e��&4 ����
� *#�� ��	
 �
 �
 ��M �
 ह� ���ह�� 
��
� ह' �� _Kह��� e� ���� �� ��M�0 
 
 �M�� ��� ��  ह���� �� 5��)  ह', _���  ����# �� _Kह��� ���D
 �� �n� 
����  4� &,#-*�
@[n
 i�@{ �� _��� 5Z�� �����- ����
 ��$ ����
�
 �हO 
ह', �� ��[�� )�  �� 2�� �
 *C�&
 ��  ���� �� ��M ��
� ह', ��[�� )�  �� ��� #�� 
��  *� #��� �� � +&�?C �� ��
� ह', ��[�� )�  �� �� Km ;� ��6�� ��  ����#�� ��  
�  �2� �� 2�1 ��
� ह' ;� �k� ��M ��
� ह' �� %� �
 �2&

 ह�$ ���@J8�
 �� 
�� Km ;� ��6�� ��  ����# �A �� �� ��
� ह'0 ��� #��- �a�!� �� �हO ��M� 8� �� %�� 
 �&� ��� �� =�
 *C�&
 ����
 ����� �� Km ����� 4� 
�ह �
 ह��
 ��6� ������ 
�)K� 
�ह �
 ह��
, e&�� �A �� ��K � ह���, �A �� ��� �� ह���, �A �� ��6�� ��  
5�#��� �����
 ह��� ;� �A �� �� Km 2�� �
 4�
� ;� 51�^
� �� ���4 �1 ��
� 
हA? e� 2�� �� ���.
 ��6� )
 M��ह4 ;� 2�� �
 4�
� �� ���4 �1�� ��  �&4 
���.
 �� Km ����� )
 M��ह40 2�� �� ����
�
� )� ��4� �2&

 �� �ह
 ह', ��	
� 
��>D��� ���

 

223 



RAJYA SABHA [16 March, 2000] 

 
�� �ह
 ह'0 ह�� ��M�� M��ह4 �� ��	
� ��>D�� ��� �� �ह
 ह'? %� ��
� ��	
� 
��>D�� �� ��� ���2 �� �ह
 ह'?  ह e��&4 �� ��[\
� ��>D�� � �)K� ��6�� �� 5��� 
�� ���8f� ��

 �� �ह
 ह', ��
� �
 )� ��!� ��  ��8 _��� ��K � J8���
 �हO 
ह� �� �ह� ह' �� �� ��
� �
 5����4� ह', _� 5����!� �� ��[\
� ��>D�� �.�� �हO �� 
�� �ह
 ह'0 �ह ��
 �ह
 ह' �� ��	 �2 ��  �:� � �� 2�� �
 4�
� �� 1
�� ह� ��
� ह' 
&���� ��
� ��  ��� � �t� 
� ह��� M��ह40 ��[\
� ��>D�� �
 � ह ��S��2��
 ह��
 
M��ह4 �� ��
� �
 _S�
2� ��  5�����, _��
 %��!� ��  5�����  ह %M�C �� 
��� , ��� �� ��� 0 e� ��� 4� 1
���� 29� �� )��
 �
 ����
�
� ह', e��� 
��$ eK��� �ह
 �� ��
� हA0 e� 29� �� 2�� �� ����&�� �
 ��S��2��
 %� ह���� 
����
�  �����
 �
 ��  �� #� �� 2
 ��
 ह'—2�� �
 ��
� �� � �
 ह' ;� e�
 _S�
2 
�� � �
 हA0 �' �ह�� M�ह
� ह. � �� %� 4� ����K� ���� ��  *#�� ��	
 �हO ह', 
5��#�C ���@J8�
 ��  *#�� ��	
 हA0 �� 2�� ��  M��� 
�k �� ���D� �� �घ�� ह�% हA, 
���
 4� ��Dj �� 2�� �
 ��
� �ह��
 �हO 2��� M�ह

 ह' ����� 2�� �� %� �ह��
 
ह� ��
 ह' �� 4� ��Dj ��  ह�8 �� �.�� 2�� �
 ���^�� 2��� �ह�
 2�1 �&�� e��&4 
 �)K�-�)K� ��>D�� ��  ��� �� ��, ��&��& �� 2�� M&��� ��40 ���-��� *#�� ��	
 �
 
%� �ह��
 �
 ��
 �ह
� ह'0 �ह 2�� %� �ह��
 �� M&���, D���  �� �हO M&���0 
D���  �
 �`
 �
�
 ��� ��� �� 2�� �� M����
 �`
 ह'0 �)���
 �ह�2�, %� 
J �� J 
�	
� �A���
 �ह M���  ह'0 %��
 5��
 ��M ह', lM
� ह'0 �)
-�)
 ह��� 
%��� �ह� )
 ह'—%��
 5Z��
� �� 4� _vM %2�f �
 5���� ��6� �)� ��  &��� 
�
 ह'0 �� ह���
 ���� D %�
 हA, _� ���� D �� ����� �� %��
 5ह£ ).���� �ह
 हA0 
%���  %�� ��  ���f��& �� )
 ह� %��� _S�
2 ��
� ह' �� %� ��6� �)� �
 ����� 
�� _n�4 �1��� ;� ��6� �)� ��  ह
 J8�� �2&� ��4��� �� ��6� �)� �� 5���� 
� #�� �)� �� �
 8
0 � #�� �)� ;� &�� �)� �
 ����� �@a e� �2� �� ह�, 
)
 
�2� �
 ����� �ह ��

 ह'0 �k� e� ह��� �� �)
 2&� ��  M��� ह4 &�� ��� %
� 
ह'? 5�� &�� �)� �� _�
 X� �� �ह�� 2�ह���� ह�
� 
� �k� e� �2� �
 _�����
� 
�हO �ह

 0 e��&4 ��6� �)� ��  ���u ��  �&4 �$ ��M �
 �X�
 हA0 %��� �� 
���D
 ���$ ह' M�ह� =�8�� ���D
 ह� �� ��$ ;� ह� J 
�	
� �
 �M�� O  ?f���n �� 
ह��� �� _¤�?C� �
 ह', 5�� ह� _��� ��&� �हO ����� 
� �k� ह� 2�� �� ��)�& 
�हO ��� ��0e��&4 ��6� �)� �� J 
�	
� �
 �M�� O  ?f���n �� �� ���t� �&�� ह', 
ह� _�
 �� 5�^� �ह�, _�
 �� M&� ;� _��� %��-�
/� � ह�0 ह�� 5���� ह' �� 
%��
 5Z��
� �� e� ���u �� �.�� ���� 

224 



[16 March, 2000] RAJYA SABHA 
 
�� ��� ��0 �)
 ����
� �2J� %���  ��8 �ह��� ��
� ह' ;� )� [� �� )
 ��
� 
�ह���0 
 
 �ह�2�, �' �k� �� %���  *�
 5��� %)�� *�D ��
� ह. � ;� 5��� %2� 
��>�
 ��
� ह�4 �ह�� M�ह
� ह. � �� %��
 5Z��
� �� �2� �
 ����� �:
 ह' ;� 
J J8 ������4� J8���
 ह� �ह
 ह' ;� ह�

 �ह��
0 &���� ह���� %M�C ��
� �
 
)� ��!� ��  5��X� ह��� M��ह40 e� ����# �� %��� 8�`� ;� �n�� ह��� � �̀��0 
%� �n�� ह' ;� %��� ;� 5�#� �n�� ह��� �2J�� �� 5������
 ���� � �̀�� 
;� _��� �
��� � �̀�� ��  � )��
 �
 ��
� ��  *�
���# ह' ;� �2� �� ��� 
�ह�
 �
�

 ह'0 �2� �
 ���f �ह
 %n-2� �2�� 
� � ह�, =�� ��� �
�
 �� ह� 
��
� ह'? ��� )��
 �
 ��
� ��
� �
 �
�
 �� =�� ह���? M�ह� ��$ )
 ��Dj 
�a� �� ह�, %� 4� ��Dj ह' 
� �& 2.��
 %4�
 &���� ��-� �� 2��� �� =�� 
%M�C ��
� �
 ���� �� ��K2�
� ह�
� ह'0 ह� ;� %� M�ह� �� )
 ��M
� ह� 
&���� ��
� �� D
. 
. �� �ह �� 2�1

 ह' 
� e���  ���� �� ��M

 ह', ��K2� ��

 
हA ;� )g�f��� ��

 ह'0 e��&4 ह�� ��
� �� ����� �हO ���� M��ह40 ��2 ह� 
_�� ����� ����� 
� ह� &��
�	 �
 ��� �हO �� ��� �� �����  �&4 &�1� &��� �� 
�� �N�
 2
 8
, �����  �
/� _��� �ह�� g��� ;� ��&2�� ह'0 ह��� �� ���2
� 
*C�&
 J 
��� �
 ह', �ह 2����� �
 ��[n
� *C�&
 ह', � &�C *C�&
 ह'0 �ह 
J �  �� �� *C�&
 ह', ��M �
 *C�&
 ह', �2-�  �2 �
 *C�&
 ह'0 �ह �� f����� 
��घ?f �
 *C�&
 �हO ह', e���  �&4 � &�C
� �� ह�� &��� �� ���X� ����� � �̀��0 

)
 ह� &��
�	 �� �M� ��� �� ;� ���2
� ������ �� �� M� &� ��� ��0 e� �,2� ��  
��8 �' %���  *�
 %)�� *�D ��
� ह. � �� %��� ��o� ��&�� ��  �&4 �9�� �2��0 32 
 ?j� ���2
� �
 � ��  �� �@a ��  ��2 )
 ह���
 �� � )��

� ��
� �� ;� ��ह�� 
�
 ��
� �� _�
 ��  X� �� _�&,# �ह��
 ��� X� �� ��/&� 32  ?u �� � �)K� �2� 
�� �ह�� ह��� �
 ह'0 e� �2� ��  *�
 )
 ह���� %2� )�  ����
� �ह��� ����� e� 
�2� ��  ��Z�� �� ��	
 ��  X� �� )
 ;� �2J� ��  X� �� )
 ह��� 2�� �
 �� � �
 ह'0 
�)���
 �ह�2�, �' ���: %��� ;� e� �2� �� 5��� %2� )�  �� ��2
 ��
� ह. �0 
�ह�
-�ह�
 #K� �20 

MR. CHAIRMAN: Mr. Gurudas Das Gupta. 

SHRI GURUDAS DAS GUPTA: Thank you, Sir. I do not know if I 

should draw upon the patience of the House since it has been in session for 
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nearly one-and-a-half hour to bid farewell to the retiring Members.. Anyway, 

I rise, today, really to bid my farewell to the great institution of Rajya Sabha 

and to express my deep gratitude to the Members, to the Ministers, to the 

Prime Minister, to the Leader of the House, to the Leader of the Opposition, 

for the undue indulgence that I might have received during my fifteen years' 

tenure in this House. Sir, anything which has a beginning is bound to have an 

end. That is why we are retiring on 2nd April, 2000. There has always been a 

practice of having a personal note on such occasion. I had travelled a long 

way in my life to reach this sacred place of Indian democracy, or, if I call it, 

the temple of democracy, or if I am allowed to call it, the temple of learning. I 

joined the Communist Party at the age of 16. I had been in the militant 

students' movement in the 50s and 60s. I was a youth cadre. I am in the trade 

union. I worked and I am still working with the rural poor. I must admit very 

frankly- and I don't feel that my Comrades will accuse me of Parliamentary 

deviations if I say so - that my experience during all these vicissitudes of 

situation has been the most exciting in this august House of Rajya Sabha. It 

has always been rewarding. Parliamentary deliberations, Parliamentary 

discussions, opinions and counter opinions, in my opinion, reflect the basic 

contradiction within the society which, in our terminology, is called a class 

contradiction. May I very honestly and frankly say that this is an august 

House of Parliament? We have among us social activists. We have among us 

lawyers. We have among us industrialists and businessmen. We have among 

us political workers. But even today we do not have among us a single man or 

woman who is by profession a worker or who is by profession an agricultural 

worker in the country. This is, perhaps, unfortunately a serious limitation of 

Parliamentary democracy which the political parties should and must take into 

consideration. Parliament is really a place of learning. I have learnt to know 

my country more intimately after I joined Parliament in 1985. I have learnt to 

speak in the way I should. I have learnt to articulate. I have learnt to present 

my views during all these years of Parliamentary deliberations. I thank all 

those who had interrupted me because their interruptions only inspired me to 

become a little more stronger and articulate in my understanding. Sir, what I 

have said is not an undue adulation of the system. This is a cardinal and most 

honest admission of the truth. While leaving Parliament I seek to pay my deep 

respect to my teacher, the Rajya Sabha, a national institution of Parliamentary 

democracy. I pay my respect to you, Sir, as the custodian of the wisdom of 

this House. We have no 
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option but to strengthen the Parliamentary system. Whatever might be in the 

mind of those who would like to seek the revision of the Constitution or who 

would like to see that the present Constitution is totally changed or abrogated -

- I do not know what is in their mind- we have no option but to strengthen the 

Parliamentary system. We need a better Parliament. We need a good 

Parliament. We need effective Parliamentarians. We enjoy certain privileges 

and perquisites as Members of Parliament. We have to discharge our 

responsibility to the extent we are obligated to the system. If non-performing 

assets have been increasing enormously in the country and causing a great 

threat to the economy, Sir, non-performance in Parliament is also a grave 

danger to the Parliamentary system. The Indian political system, I must admit 

while leaving the House, has failed miserably even after 50 years of its 

existence. It has failed to ensure minimum human rights to a vast multitude 

of the people. The basic human problems have not been tackled by the 

politicians who had been in the corridors of power over the decades. Sir, the 

responsibility does not lie with one single Government. There is, I believe, an 

increasing impatience among the masses. The country is really at cross-roads. 

Violation of promise by those who came to power in successive Governments, 

wide gap between promise and performance, is a distinct feature of the 

disturbing political, economic and social conditions of the country. Sir, as a 

Communist, I feel, Parliament has become an instrument for bringing about a 

social change, reflecting the mood and aspirations of the masses. If Parliament 

fails the way it had been, if Parliament does not pick up to rise to the occasion 

to meet the minimum requirements of national life, that will be a disaster; that 

will be a doomsday for Indian democracy. I believe that the masses of India 

will be on a move more energetically than they had been doing to put the 

political system on proper rails. I should say, Sir, 'Long live Indian 

Parliament'; 'Long live Indian democracy'. I should say, while leaving 

Parliament, we remain in the mainstream of the political movement, allowing 

it to all to fight for a better India, to fight for a better life, to fight for a new 

future of the country. Keeping that in view, Sir, we are in the same boat - 

whether that side or this side, we are in the same boat --maybe, the boat is 

being violently tossed in the turbulent sea of the Indian polity. But, we are in 

the same boat. We share the common responsibility of giving an expression to 

these traditions of the people of the country - therein only, the functioning of 

Parliament will have its fulfilment; therein only, people will believe 

Parliament has been an effective system to bring about 
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changes in the desired direction. Once again thank you, Sir. Once again I thank my 

friends, colleagues and comrades. Once again I thank the leaders of different political 

parties. Once again I thank the Leader of the Opposition, the Leader of the House 

and my respected Prime Minister. Once again I thank the Secretary-General. Once 

again I thank all the Members of the staff who had been so ungrudgingly helping us in 

the discharge of our duties. 
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STATEMENT BY PRIME MINISTER 

REGARDING HIS RECENT VISIT TO MAURITIUS 

MR. CHAIRMAN: We will now have statement by the Prime 

Minister regarding his recent visit to Mauritius. 

THE PRIME MINISTER (SHRI ATAL BIHARI VAJPAYEE):As 

the House is aware, Mauritius and India have enjoyed a very close and 

traditional friendship. This has been continuously fostered through visits at 

the highest level. I was invited by Dr. Navinchandra Ramgoolam, the Prime 

Minister of Mauritius, to be the Chief Guest on the occasion of the first 

Independence Day celebrations in the new millennium. It is symbolic that 12 

March was chosen by the leaders and people of Mauritius as their 

Independence Day to commemorate Mahatma Gandhi Dandi Salt March. 
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